255 Leave of Absence from
Stgs. of House
{Mr. Speaker)

8Some of the Members have written
to me personal letters in whish only
one line they write concerning thelr
asbeence sng seerking leave for the
period. The letters contain other
things slso.

SHRT SE7ZHIYAN (Kumbakonam):
Only the extract may be sent to the
committee.

MR. SPEAKER: I think. i wou
agree, onlv an extract may be sent by
me to the Committea.

HON. MEMBERS: Yes.

MR. SPEAKER: Now. is it the
pleasure «f the Hnuse that leave as
recommended by the Committee may
be granted?

HON. MEMBERS: Yes.

MR. SPEAKER: So this motion is
earried. Thank vou verv much. The
Members will be informed accordingly.

MR. SPEAKER: Now, may I know
whether the Railway Minister is ready
with his statement?

THE MINISTER OF RAILWAYS
(SHRI L. N. MISHRA): Sir, we
have got 4 hours on Railwavs, That
is to say. two hours are available for
Railwav Convention Committee’s Re-
port and two hours are available far
the Sunvlementary Demands. Tn all,
altosather, 4 hours are availahle for
diccussion and if hon. Members want
thev can bring jn all thesa matters
durine the disoussion. But T am  in
your hands and if von want me to
ma'ra a statement. T will make it at
2 o'clock. But I thoueht that since
we are having a diccussion, we ean
diecuss all these points at the time of
the discussion,

MR. SPRAKER: When the Annro-
priation Bill is coming you will have
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ovoortunity. You can throw away the
Bill. That is as pood as a motion of
oensure, We are having a discussion
and the Minister will reply at that

time.
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12.27 hrs.

SUPPT.EMENTARY DEMANDS FOR
GRANTS (ORISSA) 1873-74

THE MTNISTER OF STATE IN THE
MINTSTRY OF FINANCE (SHRIK. R.
GANESH): Sir, T beg to present a
statement showing Supplementary De-
mands for Grants of the State of
Orissa for 1973-74.

———

12.27-1/2 hrs.

DELHI URBAN ART COMMISSION
RILL*

THFE. MINISTFR OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): Sir, 1 beez to move for
leave to Introduce a Bill to provide
for the ectablishment of the Delhi
Urhan Art Commission with a view to
preservine, develoning and maijntain-
ing the aecthetie quality of urban and
environmental design within Delhi.

MR. SPEAKER: Mr. Madhu
Limaye, you wanted to oppose it.
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*Puhlished in Gazette of India ex-traordlnary Part II, section 2 dnhd

17-12-78.
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